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Portareain Gujaral....( Inferruptions) The Gov-
emmenthas usedits powerto grantpemmission
togive 15,000 acre ofland there. ithas gotmarny
aspects. Kandiaporttrust framedandein 1971
whereinitwas provided that land wouldnotbe
aliotedtoanyone in this area due to ecological
andinternal security reasons. #famultinational
company is established onthe border area like
Kutch then rises a question of the unity of the
country. Already localcompanies are produc-
ingsalithere . hwould produce salit the lune
afiGekhion_(htampior)

MR.CHAIRMAN: Please conclude other-
wise it will not g onrecord.

DR.K.D.JESYWANI: Our Government
has given perSmission toamultinational com-
panytosetupasaitindustry. Thisis notjustified.
It will ruin the salt producing domestic small
industries. Salt is not such an item, which
requires to be made by a multinational com-
pany. |, therefore, request the Governmentto
withciaw this permession ( Inferrupbons)

[English)

SHRIMUMTAZ ASNARI {Kodarma): Mr.
Chairman, Sir, Iwouldlike to bringto the kind
nohce of the Govemment - thisis just anon-set
ol the summer seasons - thatatthe verybegin-
ning stageitself, there s adeepandgravecnsis
allover Delhi regarding drinking water

Sofarasthe DDA colnies areconcerned,
they are also facing a deep and grave cnsi of
dnnking water. There is acute shortage of
dnnking water facility in Vasant Vihar, Vasant
Kunyandsomany other DDA colomes.

Similarly, youwll be surprisedto findthat
there 1s 30 MGD of water availableto the Dethi
Municpla Comproation but in site of that, this
corporation is notin a position to suply drinking
watertothe residents of Delhhwhereas the Delhi
people reglire only 15 galions perheadbutwith
this 30 MGD water supply, the Delhi atthe rate
ol 50 gallons perahead. SO, thiss verymuch
surpnsing and at the same time because of
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thesa piples which were installed forty years
backwhichhavebecome outdated, these pipes
arenotabletosupply water to allthese residents.

Similarly, you findthateven inthenewspa-
persithas come that even the quarters otthe
Prime Minister and the Ministers are getting
poluted andcontaminated water. Thisis highly
surprising. Eventhe VIP s quarters are sup-
plied constaminated and poliuted water. Thisis
flanshedin vanous newspaperstoday. So, this
is highly regrettable and this should be con-
trofledby the Govemment of India andthe water
supply must be regular to all these colony
dwetlers andcolony residents

[‘TMJ

MR. CHAIRMAN. Still there are some
personstwhownatiospeak. Ifthe Hone. messee
take one minute eachthen we can accoudante
10to 15 members more

DR. RAMESH CHAND TOMAR (Hapur):
Mr. Chairman Sir, through you, 1wouldlike to
draw the attention of the House towards Khoda
resudential colony of Ghaziabad. | demandtha
Government that his colony should be
regulansedimmediately so thatmorethanone
lakhresidents of this colony may not sufferinthe
hands of bureaucracy There are 30 to 35
thousandhouses inthis colony and somemore
ara being constructed Duringits regime the
B.J.P. GovernemntinU P hadacceptedthis
thing considering these facts and an order to
regularise this colony was aisoissuedin No-
vember, 1992. Butimmediatley afterthat, that
Governmentwas dismissed and bureaucracy
totally ignored that order The NOIDA
Developemtn Authonty cariied out a survey
some time ago, which 15 not known to the
residents. The bureacuracy istrying  touproot
the residents. The Government should inter-
vanea mto it and bring out a solutton whir s
acceptabletoone andallsothatnotasinghi'e
fameoly of this colony 1s uprotted anbd allameni-
ties areprovdedthere and above all tshouldbe

reguiansed.



